279  Matters under

ESTIMATES COMMITTER
TWENTY-NINTR REPORT

,8HR! SATYENDRA NARAYAN
.BINHA (Aurangabad): ] beg to pre-
sent the Twenty-ninth Report of the
Estimates Committee on the Ministry
of External Affairs—working of
Indian Diplomatic Missions Abroad.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

TWENTY-FORTH REPORT

SHRI JYOTIRMOY BOSU (Dia~
mond Harbour): I beg to present the
Twenty-fourth Report (Hindi and
English versions) of the Committee
on Public Undertakings (1978-79) on
“Expenditure on Hiring of Storage
Space by Public Undertakings” and
Minutes of the sitting of the Com-
mittee relating thereto.

1223 hrs.
MATTERS UNDER RULE 877

(i) PROTECTION TO BupDHIST BRIRKSEUS
AND THEIR RELIGIOUS CENTRES
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MARCH 20, 1979

L

ried  ado

MR, SPEAKER. Mr. Kurrel you
give on statement and read here ano-

gtsummt. .+« (Interruptions)

afe g @ wadsly Ay de e
i‘f";ww gherw " w1 gyed W wear &
g€ ?

ot AT AEy B dga gl ep @
frez & wa R xR T gaEwe #
freg ot soia A R et
TETAT HT FT TR BEAR  WT wyHw
wr 7 oafe md, @ aai?

(ii) REPORTED ATROCITIES BY POLICE ON
ApIvass IN BIHAR

ot fearae wat oy (wgeAr )
awg wgRy |, & xPwgw qenia,
freY , afrare ¥ 24, 1979 4F WA
asfls waad & wd

“POLICE TERKOR IN BIHAR
ADIVASI VILLARGE”



